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4. 

5. 

6. 

7 

markcd 

Colourcd 

restoration of Salboni Jheel are 

annexed herewith collectively 
marked 

and marked 

Photocopy of the Written Complaint 
dated 15.06.2025 is annexed herewith 

photographs showing 

herewith 

Photocopy of the letter dated 

19.06.2025 written by the Ultadanga 
Police station to the Deputy Chief 

Engincer, Uttaran department, Kolkata 
Municipal Corporation is anncxcd 

Photocopy of the letters 

19.06.2025 written by the Exccutive 

Engineer (Civil) Uttaran Services 
department, Kolkata Municipal 

Corporation to thc Prcsidcnt and 

Trcasurer Birendranagar Security 
collcctivcly Welfarc Association 

annexed herewith 

Filed by 

SIPJYOTI CHAKRABARTI 
Advocate 

and 

are 

For The Kolkata Municipal Corporation 
Email: subho.advocateugmail.com 
(M): 9007035534 
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iN Prased 

BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL 

tyi i0.-i32342018 

a. 

. 

34-12. 
2028 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 155/2024/EZ 

In The Matter of: 

Salboni Apartment Owner's Association 

VERSUS 

State of West Bengal & Ors. 

... 

APPLICANT 

3 

STATUS REPORT & ACTION TAKEN REPORT IN THE FORM OF AFFIDAVIT 
ON BEHALF OF THE RESPONDENT NUMBER 02, KOLKATA MUNICIPAL 
CORPORATION. 

RESPONDENT(S) 

1, Sandip Saha, S/o Ranada Prasad Saha, aged about 46 years, by faith 
Hindu, by occupation-service, presently posted as Executive Engineer (C). 

Uttaran Serviccs Departmcnt, Kolkata Municipal Corporation, having office at 
HOGG Building, 3rd Floor, 1, Hogg Strect, Kolkata: 700087, do hercby 
solemnly affirmn and declarc as follows: 

1. That, I am presently working as Executive Engincer (C), Uttaran 
Serviccs Department, Kolkata Municipal Corporation, having office at 
HOGG Building, 3rd Floor, 1, Hogg Street, Kolkata: 700087 and I am 

30 JUN 2025 

Gupta) 
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WCll acquaintcd with the facts and circumstances of the case and as 
Such I am compctcnt to swcar, sign and affirm this affidavit. 

2. That this affidavit is filed in compliance to the Solemn Order datcd 
15.05.2025, passcd by the Hon'blc National Green Tribunal, Eastern 
Zonc Bench, Kolkata. 

3. That he Kolkata Municipal Corporation has commenced conducting 
ncccssary survey work over the cntire arca adjacent to Salboni 

Apartment and the demarcation work of proposed Banglar Bari Project. 
At prescnt duc to inacccssibility of machincry in the existing land, KMC 

cngagcd manual labour for demarcation of land of proposed Project as 
per existing land record. During inspection no specific water body was 
visible; apart from repcated chccking thc cntirc land found covercd with 
junglc and bushcs. 

Photocopy of thc Action Taken Report by the Kolkata Municipal 
Corporation is annexed herewith and marked with the letter 'R-1'. 

4. That in paragraph 12, of the Solemn Order dated 15.05.2025, passed 

by thc Hon'blc Tribunal wherein interalia the Honble Tribunal has been 
plcascd to dircct the KMC to file status rcport with rcgard to the cntirc 
Salboni Jhecl, with rcference to the revenuc records. 

In this regard it is humbly stated that reference to Revenue Record of 

KMC, total land arca is observed 31 Bigha 10 Cottah covering the threc 
prcmiscs i.c. 3, 3/1 and 3/1/1 J. K. Ghosh Road Ward No-03, BR-L. 
Asscssment Collection Department's records are as follows: 

a) Premises no 3, J. K. Ghosh Road Character is land + tank-9 Bigha. 

b) Premiscs no 3/ 1 J. K. Ghosh Road Character is land-1 Bigha 1o 
Cottah. 

cl Premiscs no 3/1/1J. K. Ghosh Road character is land-21 Bigha. 

4 

KOLKATA 
irendre Prasad Gupte 

No. 

-t3823/2015 / 

alid 
Tit. 

30-42-2028 

-

131



KOTA 
1ta 

Photocopy of the revenuc records of Kolkata Municipa CorþOratan a 
collcctivcly anncxcd hercwith and marked with the letter R-2$ 

ora rad Gupt 

Valid 
go 

5. From the above mentioncd Revcnuc Record it is clcarly mentiorncdAhat 

out of land arca of 31 Bigha 10 Cottah, and proposed Banglar Bari 

Projcct i.c. construction of 384 Nos. dwelling units for shelter of p0or 

slum pcoplc only on arca of 7 Bigha 15 Chatak 17 Sq.ft. 

6. That it is also submittcd that the restoration process of Shalboni jheel 

in qucstion is alrcady startcd by the concern department of Kolkata 
Municipal Corporation. 

Coloured photographs showing restoration of Salboni Jheel are 

collcctivcly anncxed herewith and marked with the letter R-3. 

7. That it is also submittcd by the Kolkata Municipal Corporation that an 

unauthorised construction had been built on the access road of KMC 

5 

where the Banglar Bari Project would be starting and while the KMC 
Authoritics tricd to demolish the same some people from Salboni 

Apartments and also from surrounding Birendra Nagar area had shown 
their agitation and prevented the KMC Workers from carrying out the 

work of demolition of unauthorised structure. 

Accordingly a written complaint in this regard had been submitted to 
thc Ultadanga Policc Station on 15.06.2025 by the Official of KMC. 

Photocopy of the Written Complaint dated 15.06.2025 is anncxcd 

hercwith and markcd with the letter R-4'. 

8. That a lcttcr datcd 19.06.2025 has bcen received by thc office of the 
Deputy Chief Engineer, Uttaran department, Kolkata Municipal 
Corporation from the Ultadanga Policc station interalia stating that 
policc assistancc would be rcndercd by the conccrncd police station for 
carrying out the demolition work. 
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KOLKATA Narenra Prasad Gupta eat a.-13823/2018/ 

ARENDRA) 

Photocopy of the letter dated 19.06.2025 written by the Ultadanga 

Police station to the Deputy Chief Engineer, Uttaran department, 
Kolkata Municipal Corporation is annexed herewith and marked with 
the letter R-5. 

9. That in the meantime two letters dated 19.06.2025 have been written 

by the Executive Engineer (Civil) Uttaran Services department, Kolkata 
Municipal Corporation to the President and Treasurer Birendranagar 
Security Welfare Association informing them to remove the 

unauthoriscd encroachment on the access road of the Kolkata 

Municipal Corporation and the said notices Were received On 

23.06.2025 by the addressee. 

Photocopy of the letters dated 19.06.2025 written by the Executive 

|Elgincer (Civil) Uttaran Services department, Kolkata Municipal 
oprporation to the President and Treasurer Birendranagar Security 
Welfare Association are collectively annexed herewith and marked with 
the letter R-6. 

10. That the Kolkata Municipal Corporation has sought for nccessary 
permission from the higher authority for demolition of the 

encroachment jointly with the Ultadanga Police Station and Solid Waste 

Management (SWM) Department, KMC and the same will be carried on 

as and when the permission is obtained from the SWM department. 

11. That it is therefore respectfully prayed that Honble Tribunal may 

pass such order/orders as it deems fit and proper in the interest of 
justice. 

Identificd by me 

Advocate 

K.M.C 

ASAD GUPTA 
NOTARY 

GOVERNMENT OF INDIA 
REGN. NO.3823/2019 

75090 

ADVOCATE, HIGHH $OURT CAL GUTTA 

8O1d Past Ofica Strget (Ground Floor 
F-3dte (High Court) 

Opp. Mob,-B91057674 

3o-o62028 

30JUN 2025 

Sondip Sha 
Deponent 

ExecuWve Engineer (Civl) 
Uttaran Services Depariment 

K. M. C. 

L.TL(S)/Signatures{s) of he 
Exeçutrys altested by ne orlentificaliga 

NARENDRA PRASAD GTA NOTARY 

Advocate, HIGH COURT, KOLKATA 

Regd. 
No.-13823/2018, Govt, Indie 
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Identified by me 

GOUAT 

Advocate 
K.M.C 

Slykkokati 

TNDLA 

VERIFICATION 

ONE RUPEE 

3oo6 208 

KOLKATA 

Nerendra Prasad Gupta) Regd. No.-13823/2018/ 

Yatid Til-30-12-2028 

Verificd at Kolkata by the deponent above named on this the däy of 
June, 2025 and say that the contents of this affidavit made in aragrap' Bos. 
1 is true to my knowledge and those made in paragraphs no. 2 to 11; are trçc 

to my information derived from the office records and rest are my respectful 
submission before this Hon'ble Tribunal. 

OF TN 

Gupta 
/201 

Deponent 
Samdi Sh 

ExacuWve Engineer (Civil) 
Vtiaran Sarvices Deparitmeni 

K. MC. 
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As 

ACTION TAKEN REPORT 

per irection of Hon'blc National Green Tribunal. 

Original Appellate No- 155/2024/EZ 

Eastern Zonal Bench, 
Calcut!a 

Vs 

In the matter of Sallboni Apartment Owners' Associatiol 

The slale of West Bengal and Ors. 

-Applicant 

As per the order of Hon tble National Grcen Tribunal, Eastern 
ZoncBench, Kolkala, 

datcd 15.05.2025, thc Kolkata Municipal Corporation has been 
proccsscd for 

conducting necessary Survey work over the entirc arcl adjaccnt to Salboni Apartmcnl 

Respondent 

nd the demaucation work of proposcd Banglar B:uri Proicct is underway. A1 preh 

due to inaccessiblc of machinery to thc existing land, KMC engaged marnual labour for 

demarcation of land of proposcd Projcct as per cxisting land rccord. 

entire land found covercd wvith jungle and bushes. 

17 Sq.ft. 

During inspcction no specific water body was visiblc; apart from repcated checking h: 

More SO, as per direction of Hon'ble NGT. Doint no- 12 with rcfercncc to Revcnuc 

Record of KMC, total land arca is observed 31 Bigha 10 Cottah covering thc thrcc 

premises i.c. 3, 3/1 and 3/1/1 J.K.Ghosh Road Ward No-03, BR-I. AsscssmCnt 

Collection Department's rCcords are as follows: 

a) Premises no 3, J.K.Ghosh Road- Character is land+lank--9 Bigha. 

b) Premises no 3/1 J.K.Ghosh Road Character is land- -1 Bigha 10 Cottah. 

c) Premises no 3/1/1 J.K.Ghosh Road characler is land- -21 Bigha. 

Erom the above mentioncd Revenue Rccord that clcarly mentioned that out of land 

area of 31 Bigha 10 Cottah, our proposed Banglar Bari Project i.e. construction of 384 

Nos dwelling units for sheltcr ol poor slum people only on arca of7 Bigha 15 Chatak 

IThe restoralion process ol Shalboni jheel in qucstion is already startcd by the 

concern department of Kolkata Municipal Corporation. 

Necessary documcnts and photographs arc atlachec in anncxuros 

23,05.202 S 
Erecukve Engineer (Civil) 

UWasan Services Deparlment 
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Forsn, No:^A-81 

Ward No 

Premises 
No. 

DesORT oB oF PLAMIUe. 

No. 0t 
toreys Ghesoriptiop 

Shof 

nspection Böok 
Street . 

Nane ADd addres of recorded owper. 

Rahamta 

z4A-Roy Baga st 

Name of recorded occapier. 

Hd Salim 

$K. Ear Alam A 

ands and Buildings. 

Bent ae per 
retura 

Bent ae per 
0c08pier' retera 

7 

Preaent apoual 
aluatioo. 

8 

kaud.b 

PROPO8D ARUAL VALOATIO 

U3400160 

Tenanted 

Salm. 

20160 

1332. 

Ooouped by 
OW0er 

10 

inebi 

Grounds of ip 
crense (gnote Nos. 

SD Dotioe form) 

11 

le3 

1412 68 
17 
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Google 

33, Khudiram Bose Sarani, 

Milk Colony, Belgachia, 
Kolkata, West Bengal 
03 Jun 2025 12:22 pm 

Overcast 

clouds 

37,0°C 

hi Po 

Google 

Salboni Complex, Salboni 
Complex, 64/98C, Khudiram overcast 

Bose Sarani, Milk Colony, 
03 Jun 2025 12:19 pm 

clouds 

37.0 °C 
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Google 

33, Khudiram Bose Sarani, 
Milk Colony, Belgachia, 
Kolkata, West Bengal 

03 Jun 2025 12:45 pm 

Overcast 

clouds 

37.0 °C Google 

12 

33, Khudiram Bose Sarani, 
Milk Colony, Belgachia, 
Kolkata, West Bengal 
03 Jun 2025 12:45 prm 

overcast 

clouds 

37.0°C 
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HOni P 

Google 

33, Khudiram Bose Sarani, 
Milk Colony, Belgachia, 
Kolkata, West Bengal 
03 Jun 2025 12:22 pm 

overcast 

clouds 

37.0°C Google 

33, Khudiram Bose Sarani, 
Milk Colony, Belgachia, 
Kolkata, West Bengal 
03 jun 2025 12:45 pm 

overcast 

clouds 

37.0 °C 
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Google 

P 
33, Khudiram Bose Sarani, 

Milk Colony, Belgachia, 
Kolkata, West Bengal 
03 Jun 2025 12:45 pm 

Overcast 

clouds 

37.0 °C 

4 

Google 

33, Khudiram Bose Sarani, 

Milk Colony, Belgachia, 
Kolkata, West Bengal 
03 Jun 2025 12:45 pm 

Overcast 

clouds 

37.0°C 
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To 

Sir, 

Am eaa- f4) 

.The eter incl-ange 
Utalaia poliee (atio 

Heceiveg on.S..6. 262S 
Conten!9rot Verified 

ingred 

Signature.... adanga PS 

Toáat while 

Honble 
Natict 

Tling yen, 

5 

lostcton 

dk: S. o6.2o 

Seb: Uuthoricad constructicn cver 

o Stop the damo eichion.waru. The natey is eiy 

Mucpad co piatic 

Surouis 
hipt 

Conduete as Per on y 

. No- 3.4 A S dated ics. 2 

luima Haelav. 
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The Dy. Chief Engineer 
Uttaran Department, KMC 
1 no Hogg Street, Kolkàta 

Sir, 

Re: the attached copy vf the letter vide lettar dated 15/6/2025 received by this frotm your 
end. 

FORVWARDED 

Sub: Rendering police assistance. 

With reference to the above this is to inform you that this police station has 

received your letter through which you have sought for police assistance during the time 

of demolition work in respect of un-authorized construction, but did not mentioned any 
date and ime to carry out the sarme. 

oC Ultadanga PS 
Kntkata 

RECEIVED 

Ii view to the above, you are hereby requested to fix up specific date and time and 
intimate this Police station for rendering police assistance and to make necessary 

arrangement to carry out the demolition work peace fully. 

14-06.2025 

21. JUN 025 

Thanking you 

Yours faithfully 

J. (han da 
(Santanu Chandra) 

S.I, Ultadanga PS 

19lo6/25 
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To 

The President 

(Sri Debrata (Ghosl) 
Birendranagar Security Wcllare Association 
64/44/B, Belgachia Road 

TUE KOL.KATA MUNICI'A0. CORPORATION 
OFFICEUF THEDGOTTARAN SERVICLS) 

1, Bugg Sreen, log: Hinllmy. i"Hooi, keollkGll. 

PO Belgachia, P.S-Ultadanga 
Kolkata- 700037 

Sir, 

Sub: Urgent Removalof Encroal1ment on thc access Road of thc Kolkata Municipal 
Corporation 

Date:19.06.2025 

During inspection nn unathorizid oncroachnont viz. "VEGDENCE COMMITTEE" 
has been. obscrved on the access road of the Kolkata Municipal Corporation. This is a kind 
of scrious offençe by occupying a governnent land without permissiOn. 

Thanking you. 

You are therefore reqúcsted to demolish or vacale this encroachment within 
Þ3(three) days receipt of this letter, failing which necessary action will be taken as per KMC 
norms, 1980 Act. 

Yours faithfully. 

S 

Uttasan 

19/<j2625 
ExoDHAXCHNrmen 

Civi) 

K. M. C. 
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To 

The Trcasurer 
(Sliu Sanuur Kumar Bass) 
Bucndranaga.Seurity Wellae Avsualon 

Kolkata-700037 

"TE KO1.KATA AMUNICPALCORPORATION 

61/46, Belgachi ko.ad P0Belgchua; l'S iltatga 

Corporation 

Sir. 

, Ilpy: Suee, o Iuly ! lum, kollk, 00 87 

18 

Thank1ng you. 

Date- 1).06.2025 

1)fho lntlta Municinal 

During inspccion un' unauthorized enroachment viz. "VEGIENCE COMMITTEE" 

has been observed on the accUSs röad ol he lKolkata Munneipal Corporation. Thisis a kind 

of scriöus oflence by occupying guverment Land wilhoul permission. 

You are. thercfore rquestcd tu demolsh 01 Vacate this cncroachment withËn 

03(threu) days iCvcipl of this lel, lalngavhh niessry iton will be taken as per KMC. 

norms, 1980 A: 

Yours faithfully. 

1916|292Civil) ExocuËye Uttan reDartment 
K. M. C. 
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